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ITEM NO.301               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Suo Motu Writ (C) No(s).  1/2017

 IN RE:  CENTRAL SELECTION MECHANISM FOR SUBORDINATE   
  JUDICIARY

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 22-08-2017 This petition was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE ADARSH KUMAR GOEL
         HON'BLE MR. JUSTICE A.M. KHANWILKAR

Amicus Curiae Mr.Arvind P.Datar, Sr.Adv. Assisted by
Mr.Anuj Sarma, Adv.
Ms.Niharika, Adv.
Mr. Ameen Jauhar, Adv.

For Appearing
parties Mr.Ranjit Kumar, Sr.Adv.

Ms.Binu Tamta, Adv.
Ms.Swarupama Chaturvedi, Adv.
Mr.R.Bala, Adv.
Mr. Pankaj Pandey, Adv.
for Mr.Mukesh Kumar Maroria, AOR

For State of W.B. Mr.Rakesh Diwedi, Sr.Adv.
Mr.Kalyan Bandopadhyay, Sr.Adv.
Mr.Raja Chatterjee, Adv.
Mr.Adeel Ahmed, Adv.
Mr.Runa Bhuyan, Adv.
Mr.Piyush Sachdev, Adv.
for Mr. Chanchal Kr. Ganguli, AOR

for State of J&K Mr. Rakesh Dwivedi, Sr. Adv.
Mr.M.Shoeb Alam, Adv.
Ms.Fauzia Shakil,Adv.
Ms.Sanriti Pathak, Adv.
Mr.Ujjwal Singh, Adv.
Mr.Mojahid Karim Khan, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.
Mr. Chirag M. Shroff, Adv.
Mr. Ramesh Singh, Adv.
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Ms. Neha Sangwan, Adv.
Mr. Dhananjay Mishra, Adv.

For High Court of Mr.C.D.Singh, Adv.
MP Ms.Sakshi Kakkar, Adv.

For Delhi High Mr.Raju Ramachandran, Sr.Adv. 
Court Mr.A.D.N.Rao, Adv.

Mr.A.Venkatesh, Adv.
Mr.Rahul Mishra, Adv.

For High Court of Mr.Jaideep Gupta, Sr.Adv.
Calcutta Mr.Kunal Chatterji, Adv.

Ms.Maitrayee Banerjee, Adv.
Mr.Rudrajyoti Nath Roy, Adv.
Mr.Saurav Gupta, Adv.

For High Court of Mr.Ravindra Srivastava, Sr.Adv.
Chhattisgarh/ Mr. Jugal Kishore Gilda, AG
State of Mr. C.D. Singh, Adv.
Chhattisgarh Mr. A.P. Mayee, Adv.

Mr.Apoorv Kurup, Adv.
Mr.A.C.Boxipatro, Adv.
Mr. Avnish M. Oza, Adv.
Mr. Chirag Jain, Adv.

Mr.Vijay Hansaria, Sr.Adv.
Mr.Shuvodeep Roy, Adv.
Mr.Sayooj Mohandas, Adv.

For Gauhati High Mr.Vijay Hansaria, Sr.Adv.
Court Ms.Sneha Kalita, Adv.

Mr.Avnish Pandey, Adv.

For State of Mr. Vijay Hansaria, Sr. Adv.
Assam Mr. Shuvodeep Roy, Adv.

Mr. Sayooj Mohandas, Adv.

Govt. of Mr.R.Venkataramani, Sr.Adv.
Puducherry Mr.V.G.Pragasam, Adv.

Mr.S.Prabu Ramasubramanian, Adv.
Mr.Manu Sundaram, Adv.
Mr. Yashraj Singh Bundela, Adv.
Mr. Praveen Vignesh, Adv.

Manipur High Court Ms. Sneha Kalita, Adv.

Rajasthan High Mr. Mukul Kumar, Adv. 
Court

State of Sikkim Ms.Aruna Mathur, Adv.
Mr.Avneesh Arputham, Adv.
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Ms.Anuradha Arputham, Adv.
Mr.Amit Arora, Adv.
Ms.Simran Jeet, Adv.

For State of H.P. Mr.D.K.Thakur, AAG
Mr.Varinder Kumar Sharma, Adv.

For State of U.P. Mr.D.K.Singh, AAG
Mr.Ardhendumauli Kumar Prasad, Adv.
Ms.Komal Mundhra, Adv.
Mr.Saurabh Agrawal, Adv.

For State of Mr.Anil Grover, AAG
Haryana Ms.Noopur Singhal, Adv.

Mr.Sanjay Kumar Visen, Adv.
Mr.Manik Garg, Adv.

For NCT of Delhi Mr.Ajay Kumar Singh, Adv.
Ms.Rashmi Malhotra, Adv.
Mr.B.V.Balram Das, Adv.

For State of A.P. Mr.Guntur Prabhakar, Adv.
Ms.Prerna Singh, Adv.

Mr.Jai DA. Dehadrai, Adv.
Ms.Shivangini Gupta, Adv.
Mr.S.S.Rebello, Adv.
Mr.Charu Ambwani, Adv.
Ms.Manisha Ambwani, Adv.

Mr.Rajan Mukherjee, Adv.

                    Mr.Gopal Singh, AOR
Mr.Aditya Raina, Adv.

Mr. Gopal Singh, AOR
Mr.Rituraj Biswas, Adv.

Mr.Jayesh Gaurav, Adv.
                    Mr.Gopal Prasad, Adv.

                Mr.K.V.Jagdishvaran, Adv.
Mrs.G.Indira, Adv.

                    Ms.Hemantika Wahi, Adv.
Ms.Shodhika Sharma, Adv.

                    Mr.M. Yogesh Kanna, Adv.
Ms.R.Mahalakshmi, Adv.
Ms.Sujatha Bagadhi, Adv.

                  Mr. Mukesh Giri, Adv.
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                    Mr. Nishant Ramakantrao Katneshwarkar, AOR

                    Mr. Som Raj Choudhury, AOR

Ms.K. Enatoli Sema, Adv.
Mr.Edward Belho, Adv.
Mr.Amit Kumar Singh, Adv.
Mr.K.Luikang Michael, Adv.
Mr.Z.H.Isaac Haidig, Adv.

                    
                    Mr.V. N. Raghupathy, AOR

Mr. Chinmay Deshpande, Adv.
Mr. Parikshit Angadi, Adv.

Mr. Sapam Biswajit Meitei, Adv.
                    Mr.Ashok Kumar Singh, AOR

Mr. Shiv Mangal Sharma, AAG
Mr. Saurabh Rajpal, Adv.

                    Mr.Rohit K. Singh, AOR  

Mr.Tapesh Kumar Singh, Adv.
Mohd.Waquas, Adv.
Mr.Aditya Pratap Singh, Adv.

Mr.Naresh Sharma, Adv. 

Mr.Sanjai Kumar Pathak, Adv.
Mr.Satya Veer Singh, Adv. 

Mr.Bharat Sangal, Adv.
Ms.Vernika Tomar, Adv.

Mr.Pankaj Bhatia, Adv.
Mr.Nipun Goel, Adv.
Ms.Rachna Srivastava, Adv.

Mr. Anil Shrivastav, Adv.
Mr. Rituraj Biswas, Adv.

Mr. Sibo Sankar Mishra, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

Post for hearing after two weeks.

Not to be treated as part-heard.

(PARVEEN KUMAR)                                 (RENUKA SADANA)
  AR CUM PS                                      ASST.REGISTRAR
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